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LOK SABHA
Tuesday, Februarv 26, 1974/
Phalguna 7, 1895 (Saka)

The Lok Sabha met at Eleven of the
Clock
[MR. SPEAKER i the Chair]
OBITUARY REFERENCE

MR. SPEAKER: Hon. Members, I
have to inform the House of the said
demise of Shri Tulsidas Muljibhai
Sheth, who passed away at Ahmeda-
bad on the 22nd February, 1974, at the
age of 66,

Shri Tulsidas Sheth was a Member
of the Fourth Lok Sabha during the
years 1967-70, representing Kutch
constituency of Gujarat, Starting
his carcer as a lawyer, he serves as an
Additional Judge of the High Court
of erstwhile State of Kutch and later
as a civil servant he had different pcrt-
folios under the Government of Guija-
rat. He wus connected with a num-
ber of educational and other charit-
able institutions, After his retire-
ment from Government service in
1963, he again resumed practice as an
advocate in the Gujarat High Court.
As a Member of Lok Sabha, he was
quite devoted”and he attended and
participated in the proceedings of the
House regularly.

We deeply mourn the loss of this
frieng and I am sure that the Housc
will join me in conveying our condo-
lences to the bereaved family,

THE PRIME MINISTER. MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS AND MINISTER OF
SPACE (SHRIMATI INDIRA GAN-
DHI): Sir, we are deeply grieved at
the passing away of Shri Tulsidas
Seth, who served Kuich and the State
of Gujarat in many capacities, as
lawyer, judge. administrator and
legislator. His death is a loss to a
large number of social service
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organisations which looked to him for
guidance. We should like wyou to
convey our sincere sympathy and deep
condolences to the bereaveq family.

SHRI SAMAR MUKHERJEE (How-
rah): S8ir, on behalf ‘of our party, 1
associate myself with the sentiments
express by you Sir, on ithe, K gad
demise of Shri Tulsidas Sheth. I re-
quest you to convey our condofénce
to the bereaved family,
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SHRI H, M. PATEL: (Dhandhu-
ka):  Sir, I would like to associate
myself and my party with the senti-
ments that you and the Prime Minister

have expressed on the sad demise of
Shri Tulsidas Muljibhai Sheth,

PROF. MADHU DANDAVATE
(Rajapur): Sir, on behalf of the So-
cialist party. I express my condolences
to the memberg of the bereaved family.
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SHRI P. G. MAVALANKAR: (Ah-
medabad): Sir, I wish to associate my-
seif ‘with you and the hon. Leader of
the House and other hon. Members in
exuressing my deep sorrow on the
véry sudden and unexpected demise of
Shri Tulshidas Muljibhai Sheth whom
I bad the pleasure of knowing for
sometime past. He was travelling from
Bombay to Ahmedabad. When the
train arrived and stopped at the plat-
form while he had just got out of the
compartment he suddenly collapsed
and breathed his last.

In Shri Tulsidas Muljibhai Sheth’s
death, Gujarat and Kutch in parti-
lar have lost a sustained <oual wor-
ker, a devoted public worker and a
fine gentleman. As a former Member
of the Lok Sabha, I used to know from
him how regular he was in attendance
and how devoted he was to various
parliamentary duties. We in Gujarat
and Kutch feel ihis loss all the more.
I would like you to convey my sin-
cerest condolences to the members of
the hereaved family.

MR. SPEAKER: The House may
stand in silence for a short while as
& mark of respect.

The Members then stood in silence
for & short while.
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ORAL ANSWERS TO QUESTIONS

Powpr Wastage due to Non-use of a
Capacitor by State Electricity Boards

*83. SHRI D. D. DESAI: Will the
Minister of IRRIGATION AND
POWER be pleased to state:

(a) whether power wastage in the
country has reached a figure of 20
to 27 per cent;

(b) whether this is partly due to
not using a special capacitor manu-
factured by Bharat Heavy Electrigals
in the transmission lines

(¢) whether the Central Govern-
ment have advised the State Eleciri-
city Boards to cut these losseg by
using the capacitor; and

(d) if so, what has been their res-
ponse to this suggestion?

THE MINISTER OF IRRIGATION
AND POWER (SHR] K. C. PANT):
(a) to (d), A statement 1s laid on the
Table of the House.

Statement

(a) There is always an inherent loss
of energy in transformation, transmis-
sion and distribution of power. 1t is
estimated that the average energy losy,
in the country was 18.3 per cent dur-
ing 1972-73.

(b) Installation of shunt capacitors
such as those manufactured by Bharat
Heavy Electricals contributes to the
reduction of transmission and distribu-
tion losses under certain conditions.

(c) The Central Government have, in
addition to other measures, advised the
State Electricity Boards to install
shunt ecapacitors to reduce transmission
and distribution losses in their systems
wherever feasible.
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